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NHRC Seeks Action Report From Assam DGP On ‘Fake
Encounters’ Complaint
Recently, the National Human Rights Commission (NHRC) have seeked for an Action

Taken Report (ATR) within four weeks from the Director General of Assam Police on
a complaint alleging fake encounters by the state’s police force since May 2021.

The following action has been taken in response to a complaint filed by a New Delhi-
based advocate Arif Jwadder.

Besides, the NHRC have directed its Registry to send a copy of the complaint to the
concerned authority (the DGP, Assam).

The Commission in an email sent to the DGP, also asked if he has received any notice,
order, etc. on the same issue from the state human rights commission and if so, to
provide a copy of that too within four weeks.

Meanwhile, state commission has also been given a time frame of four weeks to
submit its response.

It is pertinent to mention here that Assam Human Rights Commission (AHRC) had
taken suo moto cognisance of media reports during mid-July.

Such reports mentioned that 12 accused people were killed by cops in shoot-outs.

The Commission had directed the state government to conduct an inquiry on the
same.

Accordingly, it will help to find out facts and circumstances leading to the death and
injuries of the accused.

It had also directed the Principal Secretary to submit the inquiry report within August
17.

Jwadder had filed the complaint before the NHRC on July 16, alleging a rise in the
number of alleged fake police encounters in the state.

According to the complaint, such cases have risen since the new BJP-led government
under CM Himanta Biswa Sarma assumed charge in May.

The advocate had claimed that injured or deceased are/were not militants and hence
not trained to use pistols.

So, it is very unlikely that they could snatch pistols from policemen who outnumbered
them at the incident spots.

He further added that since May 10, 2021, at least 24 accused have been killed and
39 others injured when police fired on them as they tried to escape from custody.
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Besides, family of one such accused who was injured in police firing has filed a case
in a local court.

The member alleged that their son was injured in a fake encounter.

https://www.northeasttoday.in/2021/09/15/nhrc-seeks-action-report-from-assam-dgp-
on-fake-encounters-complaint/
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NHRC Seeks Report From Assam DGP On ‘Fake
Encounters’

An advocate Arif Jwadder had filed a complaint alleging that the Assam police have
conducted many fake encounters

GUWAHATI: The National Human Rights Commission (NHRC) has sought an action
taken report from Assam's Director General of Police in connection with a complaint
related to alleged fake encounters by the state's police force since May this year. The
commission, which sent an email to the DGP on Tuesday, has sought the report within
four weeks.

An advocate Arif Jwadder had filed a complaint alleging that the Assam police have
conducted many fake encounters. Based on this, the NHRC ordered its registry to
send a copy of the complaint to the DGP of Assam demanding a report within four
weeks.

In an email to the DGP, the NHRC also wanted to know if the top cop has received
any other notice or order on the same matter and if so, to provide a copy of the same
within four weeks.

It may be mentioned that the Assam police have apparently launched a crusade to
exterminate all kinds of crimes from the state ever since Himanta Biswa Sarma
became the chief minister of the state. Operations have been carried out by law
enforcement agencies and miscreants apprehended in the past two to three months
in connection with various crimes. Many suspected criminals have been injured and
killed too, after they tried escaping from police custody.

In August, an arms smuggler was gunned down by police in Karimganj district after
the smuggler tried to flee from their custody. The deceased smuggler Nurul Islam was
arrested by police and border security force jawans a few days before the incident.
Four pistols and mazagines and a pen pistol were recovered from his possession.

https://www.sentinelassam.com/north-east-india-news/assam-news/nhrc-seeks-
report-from-assam-dgp-on-fake-encounters-554930
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NHRC seeks action taken report from Assam DGP on fake
encounters within a month

The Commission, in an email sent to the DGP, also sought to know if he has received
any notice, order, etc. on the same issue from the state human rights commission

Press Trust of India

Guwahati: The National Human Rights Commission (NHRC) sought an Action Taken
Report (ATR) within four weeks from the director-general of Assam Police on a
complaint alleging fake encounters by the state's police force since May this year.

Taking up the complaint filed by a New Delhi-based advocate Arif Jwadder, the NHRC
directed its Registry to send a copy of the complaint to the authority concerned (the
DGP, Assam), calling for an ATR within four weeks.

The Commission, in an email sent to the DGP, also sought to know if he has received
any notice, order, etc. on the same issue from the state human rights commission and
if so, to provide a copy of that too within four weeks.

A copy of the complaint filed before the NHRC was also directed to be sent to the
secretary of the state human rights commission, urging the state body to inform the
Commission of the date of cognisance, if any, taken at their end on the issue of alleged
fake encounters.

The state commission has also been given a time frame of four weeks to give its
response.

The Assam Human Rights Commission (AHRC) had taken suo moto cognisance of
media reports in mid-July which said 12 accused people were killed by police in shoot-
outs in the preceding two months.

The Commission had directed the state government's Principal Secretary of the Home
and Political department to order an inquiry to find out the facts and circumstances
leading to the death and injuries of the accused in police firing while allegedly trying to
flee custody.

It had also directed the Principal Secretary to submit the inquiry report within 17
August, though it is not known whether the report has been submitted.

Jwadder had filed the complaint before the NHRC on 16 July, alleging a rise in the
number of alleged fake police encounters in the state since the new BJP-led
government under Chief Minister Himanta Biswa Sarma assumed charge in May, and
seeking the intervention of the Commission in the matter.
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The advocate had claimed that all the injured or dead persons are/were not militants
and hence not trained to use pistols' and it is very unlikely that they could snatch pistols
from policemen who outnumbered them at the incident spots.

He had also raised doubts over alleged petty criminals snatching guns/pistols from
trained policemen and the latter failing to stop them from fleeing.

"Police actions are denying the alleged criminals of their rights to a fair trial. Therefore,
it is requested to take cognisance of the matter and institute inquiry against all such
fake encounters which have taken place since May 2021," Jwadder had said in his
complaint to the NHRC.

At least 24 accused have been killed and 39 others injured when police fired on them
as they purportedly tried to escape from custody since May 10 this year.

The family of one such accused who was injured in police firing has filed a case in a
local court here, alleging that their son was injured in a fake encounter. The court had
started recording statements in the case on Monday.

https://www . firstpost.com/india/nhrc-seeks-action-taken-report-from-assam-dgp-on-
fake-encounters-within-a-month-9965671.html
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Assam: NHRC Seeks Action Taken Report from DGP on
Alleged Fake Encounters

The Assam Human Rights Commission had taken suo moto cognisance of media
reports in mid-July which said 12 accused people were killed by police in shoot-outs
in the preceding two months.

PTI1 15 Sep 2021

Guwahati, September 14: The National Human Rights Commission (NHRC) on
Tuesday sought an Action Taken Report (ATR) within four weeks from the director
general of Assam Police on a complaint alleging fake encounters by the state’s police
force since May this year.

Taking up the complaint filed by a New Delhi-based advocate Arif Jwadder, the NHRC
directed its Registry to send a copy of the complaint to the authority concerned (the
DGP, Assam), calling for an ATR within four weeks.

The Commission, in an email sent to the DGP, also sought to know if he has received
any notice, order, etc. on the same issue from the state human rights commission and
if so, to provide a copy of that too within four weeks.

A copy of the complaint filed before the NHRC was also directed to be sent to the
secretary of the state human rights commission, urging the state body to inform the
Commission of the date of cognisance, if any, taken at their end on the issue of alleged
fake encounters.

The state commission has also been given a time frame of four weeks to give its
response.

The Assam Human Rights Commission (AHRC) had taken suo moto cognisance of
media reports in mid-July which said 12 accused people were killed by police in shoot-
outs in the preceding two months.

The Commission had directed the state government’s Principal Secretary of the Home
and Political department to order an inquiry to find out the facts and circumstances
leading to the death and injuries of the accused in police firing while allegedly trying to
flee custody.

It had also directed the Principal Secretary to submit the inquiry report within August
17, though it is not known whether the report has been submitted.

Jwadder had filed the complaint before the NHRC on July 16, alleging a rise in the
number of alleged fake police encounters in the state since the new BJP-led
government under Chief Minister Himanta Biswa Sarma assumed charge in May, and
seeking the intervention of the Commission in the matter.



NEWS CLICK, Online, 16.9.2021

Page No. 0, Size:(0)cms X (0)cms.

The advocate had claimed that ‘all the injured or dead persons are/were not militants
and hence not trained to use pistols’ and it is ‘very unlikely that they could snatch
pistols from policemen who outnumbered them at the incident spots.

He had also raised doubts over alleged petty criminals snatching guns/pistols from
trained policemen and the latter failing to stop them from fleeing.

“Police actions are denying the alleged criminals of their rights to fair trial. Therefore,
it is requested to take cognisance of the matter and institute inquiry against all such
fake encounters which have taken place since May 2021,” Jwadder had said in his
complaint to the NHRC.

At least 24 accused have been killed and 39 others injured when police fired on them
as they purportedly tried to escape from custody since May 10 this year.

The family of one such accused who was injured in police firing has filed a case in a
local court here, alleging that their son was injured in a fake encounter. The court had
started recording statements in the case on Monday.

https://www.newsclick.inf/assam-NHRC-action-report-DGP-alleged-fake-encounters
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A professor’s long legal battle
over sharing a political cartoon

Ambikesh Mahapatra gets some relief but case still pending

SHIV SAHAY SINGH
KOLEATA

Almost nine-and-a-half years
after he was arrested for for-
warding a cartoon of West
Bengal Chief Minister Mama-
ta Banerjee, a court in Kolka-
ta has discharged Ambikesh
Mahapatra under Section
66A of the Information and
Technology Act, 2000, but
the professor cannot heave a
sigh of relief as the marter is
still pending before the
court.

An order by Subrata Muk-
herjee, Chief Judicial Magis-
trate, Alipore, 24 Parganas
(South), on Tuesday has
scheduled a hearing on No-
vember 17, 2021, to ascertain
whether any case under Sec-
tion 500/509 of the IPC or
any other law can be made
out against Professor Maha-
patra or if he can be dis-
charged from the case. Un-
der the IPC, Section 509
pertains to word, gesture or
act meant to insult women)
and Section 500 to punish-
ment for defamation).

Professor Mahapatra
pointed out that the Su-
preme Court in 2015 had
passed a landmark decision
striking down the draconian

A .
Ambikesh Mahapatra

Section 66A of the Informa-
tion Technology Act, 2000
but he continued to fight the
case involving the charge for
six long years.

He had forwarded an
email containing a cartoon
sequence, which made fun
of Dinesh Trivedi's removal
as Railway Minister and be-
ing replaced by Mukul Roy.

“It has been more than
nine years that | have been
fighting this case for for-
warding an innocuous col-
lage or cartoon which was
with no evil intention. One

of the people charged in the

case has already passed
away. I do not know how

long the case will carry on,”
Professor Mahapatra said.
The Professor of Chemis-

try at the city's premier un-
iversity said the West Bengal
government’s persistence on
continuing the cases against
him was an “attempt to intj-
midate and harass him”.

Denied compensation
Mr. Mahapatra has been de-
nied compensation awarded
by the West Bengal Human
Rights Commission
(WBHRC) in August 2012 and
upheld by the Calcutta High
Court in March 2015,

“The WBHRC had direct-
ed disciplinary proceedings
against police officers for the
manner they acted against
me, and the High Court in-
creased the compensation
from ¥50,000 to 175,000 to
account for the legal cost. |
am yet to receive the amount
from the State government,”
he added.

Professor Mahapatra has
formed a group called “Aak-
raanta Aamraaa” or “We the
sufferers™ along with other
victims who allegedly suf-
fered “injustice at the hands
of the State”. The collective
has more than hundred
members now who raise
their voice against violation
of human rights.
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NHRC 3 TH®T3eR fhfeiiT R Assam & Sioith A #itft sRarg
fard

By RamBabu SharmaThu, 16 Sep 2021

3H ol S 11l Teh Jobict i RIS W HRATS HRd §U AP HHANIBR SHINT
(TTUTSRET) = T e gRT H1Ud Tl JEUS! WR 3H & e HeIHeld ¥ 59
T Hs ¥ 3{d I &1 HRATs RUIC (TAR) IR Juig & Hiar AFft ] 1 §UaR &1 U
IRy gfery SMUBRT 4 Hel fob TITISRE & BT fAURT A 38T & Gferd HelHaRId
UG SITd Ad P! ford U H 14 3fagak I TR Bl AN &1 8| 73 B YT I HH
q HH 24 R AR T § 3R T 40 37 U1OE 81 7Y 8, 99 gfery 3 39 R Mferat
TS, Fifp SR I BRIT R R RGd & a1 TR P SR HIH P BIRy bt off|
TSR HT AIfeq, fSe! T Ufd 3y AHafieR AT QU3 &1 &t 78 o,
TS Tl & gapta 3R SaTeR §R1 TS o §lg 9 By SR Afdd! bl AR & forg gfer™
Tors! & TR U Rremd gof HH & 918 3iTS 2

TSR A s |, Hifsar Rarel & enuR W 37 aUs! o1 Wad:- I for o1 3R U
Ifed (I8) SR IoHITae fauTT &1 39 awl 3R uifyfadt &1 uar @ & fon S &
& fore &gt T, S SR HRE dR W R & U @ SR & SRM A1 STUERY 3R
S{TORTM & SR Yferd wrafer & W a1 9rad gu|

STaTeR A o & A H TSRy § fRrerd aof g oY, foras arar fosar man o1 fs
e H g fewd forar TR|T & A arelt HISTaT IRER & Il GHTAH & §lG O 3H
HgaUs § anll &1 81 96 715 g

i A U FRrerd & e, Tt AR U SR grae SR siidware) Tt 81 e 39
AT P SR BT JUANT HRA & o Wi =&t fowan S 8, swfore a8 sgd &d
TuTeT § T 3 gforass ol ¥ afdy Rafear a1 saR 819 9|

e & IR, JR&f §al 3R ORI & &g Ugdll GoHs 23 U3 &I gs oY, 5a ®rel
sfiaT forer o ufasfia femma AxHa foravm St & 8 dridarst o1 AR R
71 20 9 1 2 33t ot 7 g8 qORt o vs H grge s Raleyze) tfiqed the & & Syt
AR Y| 23 S &, Fs garsil 3R R1ell & oy aifed g9 Sk &t RearR fore & et
AR&R 8T IR ol T3 off, Safch 2 Jars &I ¥ad SR Haaay Rig Rigy, T ¥aa
IBRY, S SORTeR &9 AT o1, Bt Hrall AT o H g wR & T 8t 39 A
DHIHIIR foret § A=t e It Rt &1 o AR fRmar )
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3 JATs § 11 T3 & aid, 3RH e & 1Y GoHs H H1ey, T, friT 3R fegme
ol & IR SoRIfET BT Hid 1 a1 o 7, Safds 7 SRR ¥ 23 SARd & oiid, 30
gfer 3 T 371 USTR, IR Sl iR faftr forat & SRR ae &l Aid & Ion ¢ 2|

=3t ORE, TURT ford § 28 3R 1 Id &1 Wi Sbdi 1 AR R i 7|
- ST

https://samacharnama.com/states/assam-news/nhrc-seeks-action-report-from-dqgp-
of-assam-on-encounter/cid5044001.htm
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NHRC seeks action taken report from Assam DGP on
‘encounter killings'

Acting on a lawyer's complaint, the National Human Rights Commission (NHRC) has
sought Action Taken Reports (ATRs), within four weeks, from Assam's Director
General of Police on alleged "fake encounters" by the state police since May this year.

A senior police official on Wedesday said that the NHRC's Law Division, in a letter to
Assam's Director General of Police Bhaskar Jyoti Mahanta, sought the ATRs by
October 14.

At least 24 accused have been killed and around 40 others injured since early May
when police fired on them as the accused allegedly tried to escape from custody or
during operations.

The NHRC's notice, a copy of which was given to the Assam Human Rights
Commission (AHRC), comes after a complaint was filed by New Delhi-based lawyer
Arif Jwadder about "police encounters to kill many accused persons since May".

The AHRC had, in July, taken suo moto cognisance of these "encounters" on the basis
of media reports, and asked the Principal Secretary, Home and Political Department
to conduct a probe to find out the facts and circumstances leading to the deaths and
injuries of the accused in police firing while reportedly trying to escape from custody,
or during raids and operations.

Jwadder had lodged the complaint with the NHRC in mid July, claiming that killing of
people in "encounters' has risen in Assam since the BJP-led government under Chief
Minister Himanta Biswa Sarma assumed charge in May.

"All the slain and injured accused persons are not militants. As these people are not
trained to use firearms, it is very unlikely that they could snatch the service revolvers
or arms from the police personnel," the advocate said in his complaint.

According to the police, the first "encounter" between the security forces and
"criminals" took place on May 23 when six cadres of the outlawed Dimasa National
Liberation Army were gunned down in Karbi Anglong district. Two militants of the
United Revolutionary People's Front were gunned down in the second encounter on
June 20, also in the same district. On June 23, Bubu Konwar, wanted for several
murders and crimes, was shot dead in Sivasagar district while on July 2, Kanwaldeep
Singh Sindhu, a railway official turned criminal, was killed in Karbi Anglong district.
Cattle smuggler Chaurangi Syni was also killed in Kokrajhar district that day.

Between July 3 and July 11, "encounters" with Assam Police claimed the lives of four
"criminals" in Kamrup, Nagaon, Chirang, and Dibrugarh districts while between August
7 and August 23, Assam Police killed a drug peddler, four dacoits, and an arms
smuggler in different districts.

Two suspected dacoits were killed on August 28 night in Goalpara district.
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https://news.webindia123.com/news/Articles/India/20210916/3820452.ht
mi
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NHRC seeks action taken report from Assam DGP on
‘encounter killings'

Acting on a lawyer's complaint, the National Human Rights Commission (NHRC) has
sought Action Taken Reports (ATRs), within four weeks, from Assam's Director
General of Police on alleged "fake encounters" by the state police since May this year.

A senior police official on Wedesday said that the NHRC's Law Division, in a letter to
Assam's Director General of Police Bhaskar Jyoti Mahanta, sought the ATRs by
October 14.

At least 24 accused have been killed and around 40 others injured since early May
when police fired on them as the accused allegedly tried to escape from custody or
during operations.

The NHRC's notice, a copy of which was given to the Assam Human Rights
Commission (AHRC), comes after a complaint was filed by New Delhi-based lawyer
Arif Jwadder about "police encounters to kill many accused persons since May".

The AHRC had, in July, taken suo moto cognisance of these "encounters" on the basis
of media reports, and asked the Principal Secretary, Home and Political Department
to conduct a probe to find out the facts and circumstances leading to the deaths and
injuries of the accused in police firing while reportedly trying to escape from custody,
or during raids and operations.

Jwadder had lodged the complaint with the NHRC in mid July, claiming that killing of
people in "encounters' has risen in Assam since the BJP-led government under Chief
Minister Himanta Biswa Sarma assumed charge in May.

"All the slain and injured accused persons are not militants. As these people are not
trained to use firearms, it is very unlikely that they could snatch the service revolvers
or arms from the police personnel," the advocate said in his complaint.

According to the police, the first "encounter" between the security forces and
"criminals" took place on May 23 when six cadres of the outlawed Dimasa National
Liberation Army were gunned down in Karbi Anglong district. Two militants of the
United Revolutionary People's Front were gunned down in the second encounter on
June 20, also in the same district. On June 23, Bubu Konwar, wanted for several
murders and crimes, was shot dead in Sivasagar district while on July 2, Kanwaldeep
Singh Sindhu, a railway official turned criminal, was killed in Karbi Anglong district.
Cattle smuggler Chaurangi Syni was also killed in Kokrajhar district that day.

Between July 3 and July 11, "encounters" with Assam Police claimed the lives of four
"criminals" in Kamrup, Nagaon, Chirang, and Dibrugarh districts while between August
7 and August 23, Assam Police killed a drug peddler, four dacoits, and an arms
smuggler in different districts.

Two suspected dacoits were killed on August 28 night in Goalpara district.
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https://english.lokmat.com/politics/nhrc-seeks-action-taken-report-from-
assam-dgp-on-encounter-killings/
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NHRC seeks action taken report from Assam DGP on
‘encounter killings'

Guwahati, Sep 16 (IANS): Acting on a lawyer's complaint, the National Human Rights
Commission (NHRC) has sought Action Taken Reports (ATRs), within four weeks,
from Assam's Director General of Police on alleged "fake encounters" by the state
police since May this year.

A senior police official on Wedesday said that the NHRC's Law Division, in a letter to
Assam's Director General of Police Bhaskar Jyoti Mahanta, sought the ATRs by
October 14.

At least 24 accused have been killed and around 40 others injured since early May
when police fired on them as the accused allegedly tried to escape from custody or
during operations.

The NHRC's notice, a copy of which was given to the Assam Human Rights
Commission (AHRC), comes after a complaint was filed by New Delhi-based lawyer
Arif Jwadder about "police encounters to kill many accused persons since May".

The AHRC had, in July, taken suo moto cognisance of these "encounters" on the basis
of media reports, and asked the Principal Secretary, Home and Political Department
to conduct a probe to find out the facts and circumstances leading to the deaths and
injuries of the accused in police firing while reportedly trying to escape from custody,
or during raids and operations.

Jwadder had lodged the complaint with the NHRC in mid July, claiming that killing of
people in "encounters' has risen in Assam since the BJP-led government under Chief
Minister Himanta Biswa Sarma assumed charge in May.

"All the slain and injured accused persons are not militants. As these people are not
trained to use firearms, it is very unlikely that they could snatch the service revolvers
or arms from the police personnel," the advocate said in his complaint.

According to the police, the first "encounter" between the security forces and
"criminals" took place on May 23 when six cadres of the outlawed Dimasa National
Liberation Army were gunned down in Karbi Anglong district. Two militants of the
United Revolutionary People's Front were gunned down in the second encounter on
June 20, also in the same district. On June 23, Bubu Konwar, wanted for several
murders and crimes, was shot dead in Sivasagar district while on July 2, Kanwaldeep
Singh Sindhu, a railway official turned criminal, was killed in Karbi Anglong district.
Cattle smuggler Chaurangi Syni was also killed in Kokrajhar district that day.

Between July 3 and July 11, "encounters" with Assam Police claimed the lives of four
"criminals" in Kamrup, Nagaon, Chirang, and Dibrugarh districts while between August



DAIJI WORLD, Online, 16.9.2021

Page No. 0, Size:(0)cms X (0)cms.

7 and August 23, Assam Police killed a drug peddler, four dacoits, and an arms
smuggler in different districts.

Two suspected dacoits were killed on August 28 night in Goalpara district.

https://www.daijiworld.com/news/newsDisplay?news|D=873867
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NHRC A ‘Goll eWSI” & HIHA UR 39H & DGP ¥ ATR &
& ford @at

3H HHATIHR SRT (TCASMRET) A el o 7ed § HifSar H 313 el &1 Wd: 97
foram 1. @eRi # Fel AT T o fUsal & HeHl § gferdy gR1 &1 78 Tieiant | 12 RIfuat
& AT 88 &

HIYT 15 September, 2021 8:16 am IST

TATgIe! : AT HAAMBR ST (TTTSRET) 7 3H Gferd TR Bl FSHS BT 3R
T drelt T RIGIT IR HIAAR 1 AT & Yo TgI-6Reh ¥ IR J@ig & HidR
HRaATs RO (TeeR) 37 & o’ P,

Tt fawelt & Th adbid HR® SaeR gRT SRR Rierd R UM dd gT THTIHRET A
T IR &Y RIprad &1 T Ul Haiferd Tifereor (SIoidt, 3RaH) &1 o &l (e
fear, foad TR gwe & Hior THSR O 31 & o8 F81 T 3.

3TN 7 St B AW 7T T $He 7 g Wi 7T i R S 54 4 R Iy AaiieR
3TN ¥ PIg ey, M 3fe T gan g1 afe &f, df It te ufd +ff IR gwie &
MR UK BRI,

3 H AFAMDR TERT (TUESRE) A S[aTs & A § WiSar I 315 War| &l Wd: A3
foram 1. GaR! o w1 T o1 o fUsal & Aol & Qe gRT &1 715 MaiaR § 12 SRifual
DI AT ES .

STATeR = 16 JATs ! TTUAARYT o e FRIdwrd gl s o, fored 78 & gegwH feda
foaT IRH1 & A ATl HISTaT ®t T4 TRBR & T3 & 916 4 AT | HIAd ol gierd
qEUSI &1 AT | gfeg BT SRIY THIRT 77 T ISART H AHA H §XI&Y DR BT RIY
foba T o,

https://hindi.theprint.in/india/nhrc-asks-assam-dgp-to-qgive-atr-on-fake-encounters-
case/238955/




